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(A) COMMERCIAL APPELLATE DIVISION

CATEGORIES OF CASES

REGULAR FIRST APPEALS(OS)(COMM) 55 3 2 56 1067 14

FIRST APPEALS FROM ORDERS(OS)(COMM) 479 38 26 491 563 8

EXECUTION FIRST APPEALS(OS)(COMM) 14 6 1 19 11 2

EFA (COMM) 6 5 0 11

RFA (COMM) 596 60 15 641 125 2

FAO (COMM) 218 15 20 213 232 4

(B) COMMERCIAL DIVISION

CATEGORIES OF CASES

CIVIL SUITS (COMM) 3544 96 86 3554 915 20

ORIGINAL MISC. PET. (I) (COMM) 278 34 31 281 199 5

ORIGINAL MISC. PET. (T) (COMM) 55 10 14 51 66 3

ORIGINAL MISC. PET. (J) (COMM) 0 0 0 0

ORIGINAL MISC. PET. (E) (COMM) 7 4 3 8 181 6

ORIGINAL MISC. PET. (COMM) 2199 57 26 2230 1092 14

ORIGINAL MISC. PET. (ENF.) (COMM) 859 27 22 864 857 15

ORIGINAL MISC. PET. (EFA) (COMM) 45 0 0 45

ARBITRATION APPEAL (COMM) 49 9 5 53 370 7

ORIGINAL MISC. PETITIONS (MISC.) (COMM) 58 82 87 53 38 2

COUNTER CLAIMS (COMM) 163 4 2 165 431

CIVIL SUITS (COMM) (INFRA) 1 0 0 1

CIVIL ORIGINAL (COMM-IPD-TM) 1019 19 43 995 743 13

CIVIL ORIGINAL (COMM-IPD-CR) 144 1 8 137 803 12

CIVIL APPEAL (COMM-IPD-GI) 0 0 0 0

CIVIL APPEAL (COMM-IPD-PAT) 221 7 8 220 748 11

CIVIL APPEAL (COMM-IPD-PV) 0 0 0 0

CIVIL APPEAL (COMM-IPD-TM) 121 9 9 121 420 7

CIVIL APPEAL (COMM-IPD-CR) 10 1 1 10 15 3

CIVIL ORIGINAL (COMM-IPD-PAT) 39 1 0 40

HIGH COURT OF DELHI: NEW DELHI

Note 1 - Column No.6 represents the average of the total number of days between the day immediately after the registration of 

the case and the date of its disposal

Note 2 - Column No. 7 represents the average of actual number of days on which the case was heard from the date of its first 

hearing till the date of pronouncement of order / judgment

INSTITUTION, DISPOSAL, PENDENCY AND CASE CLEARANCE RATE OF COMMERCIAL CASES DURING 

THE MONTH OF NOVEMBER, 2024

Note 3 - All the Hon'ble Judges hearing commercial cases have cases of other jurisdictions as well on their Roster.
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CASE CLEARANCE RATE OF COMMERCIAL CASES FOR THE MONTH OF NOVEMBER, 2024

CASE CLEARANCE 

RATE (CCR)

50.39%

95.57%

TOTAL NUMBER OF 

CASES INSTITUTED

127

361

TOTAL NUMBER OF 

CASES DISPOSED OF

64

345


